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 [भी  राज  बहादर]
 हुईं।  इस  जगह  चम्बल  को  धारा  बहुत  तेज  होती
 है  शौर  गति  बलशाली  होती  है।  वहां  पर  जा
 चदूठाने  है  उसके  नीचे,  बताया  गया  है  कि
 मिट्टी  निकल  जाने  से  चट्टान  दस  गई  कौर
 उसकी  बुनियाद  वो  कुआ  प्रस  गंगा  जिसकी
 वजह  से  उसका  एके  पी भर  भी  घस  गया।
 लेकिन  शाप  यह  जानते  हैं  कि  यह  पुल  इकानामी
 के  लिए  हम  लोगो  ने  सबमर्सिबल  पुल  बनाया
 था  लीन  बार  इसके  ऊपर  से  पानी  चला  चले

 ७  फुट  पानी  तक  इस  पर  बह  गया  है।  लगभग
 r4  वर्ष  इस  पुल  को  बने  हुए  हो  गये  है  इतने

 दिन  तक  इसने  काम  किया.  और  संबसमसिबिल
 पूल  बनाते  का  काम  हमने  इसलिए  किया  था
 कि  भ्रमर  पूरा  पुल  बनाते  सो  लगभग  )  बराह
 कुण  लगता  इसलिए  नई  तरह  का  पुल  मार
 इंजीनियर  ने  बताया  था  इसमे  क्या  कमी
 रत  गयो  भईया  यह  दुर्घटना  कंस  हुई  दशकों
 देखते  के  वास्तव  ५  मई  का  एक  कमेटी  बनायी  है
 जिसमे  निम्नलिखित  सदस्य  हैं

 1d  थी  शम ७  एन०  सिन्हा  डायरेक्टर  जनरल
 रोड  डवलप सेट

 श्री  यु  एस ०  राव  एडीशनल  मेम्बर  सिविल
 इंजीनियरिंग_  लव  बाड़

 +  क्रि  जीन  मुयघाचन  इंजीनियर  धन  बोझ

 सी  ०पी  ०  जल  ०  डी  ०
 4  भजन  जनरल  Ho  स

 जनरल  (बाहर  रोड)
 5  श्री  बो  एस०  कृष्णा स्वामी  हीरो  डायरेक्टर

 जनरल  (ज्याजा जि कल  सर्वे  आफ  किया)
 ७  ह... |  शिल्पा  जैन,  बीफ  इंजीनियर  पी

 डबल  ०ही२  राजस्थान  जयपुर
 श्री  डी०  Ao  ग्रोवर,  शरीफ  इंजीनियर

 (बिजेश)  मिनिस्ट्री  ग्राफ  शिपिंग  एड

 ट्राम पाट  (राइस  विश)
 इस  समिति  द्वारा  हस  मामले  वो  पूरी  रह

 से  जाल  शी  जा  री  है।
 जहा  तक  नदी  पर  करने  के  नि  दूसर  साधना

 का  सम्बन्ध्  है,  प्रकासम  साधन  क्या  हा,  ता
 बैंटन  जितने  मिले,  जहा  से  मिले,  फौरन  इकट्ठा
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 करके  उस  पौटून'  पुल  को  खोल  दिया  गया
 है,  जौर  बरसात  के  लिए.  इतजाम  कर  रहें  है
 या  कि  बरसात  मे  पौं दून  बीज  नहीं  रह  सकता
 है  इसलिए  विशेष  प्यार  की  जावे  साथी  जा  रही
 हैं  जा  बरसात  के  दिना  मे,  फ्लड  के  जमाने  में
 भी  चलाया  जा  सके  और  जड़ा  तक  हो  सकता
 सुविधा  दी  जागेगी।

 इसक॑  अलावा  और  दूसरे  वैकल्पिक  सांग
 भी  है  जीनव  ऊपर  से  भारी  ढक  भरा  सकते  है  t
 oe  se  i0  टन  सके  के  ढब  इस  पर  a  जा
 सकते  है।  लेसली  जा  समय  कठिनाई  है  बह  बह
 है  कि  तोनस  वाला  ब्रिज  पूरा  नहीं  बना  है  जिसकी
 बजह  से  खाली  दाज  से  जलता  पढ़ता  है।
 पलने  वाला  ब्रिज  जैसे  ही  बन  जावेगा  तो  बहुत

 कुछ  कठिनाई  दूर  हा  जायेगा।

 शो  झील  बिहारी  बायो  क्‍या  सेना  गमा
 पाटन  दिन  नहीं  बना  सक्‍ती  जिस  पर  से  ५७
 टन  का  व  निकले  सकता  ?  जरा  से  भी  हो  इस
 तरह  वे  ब्रिज  के  लिए  प्राप्यक  सामग्री  लाइन।

 श्री  राज  बहादूर  जहा  स  भा  एसा  सामान
 हराया  वहा  झमविधा  हागी  कई  पीठासीन  बात
 नहीं  है।

 (a)  Reportep  APPOINTMENT,  AFTER  Rt-
 vTIRIMENI,  OF  Vict  Anwinal  BA
 SAMSON  ON  THE  Direcroas  Buarn
 OF  Paiiies  (INDIA)  Tlairep

 SHIR  INDRAJIT  GUPTA  (Alipore)
 Sir,  under  rule  377  ,  |  would  like  to  draw  the
 attention  of  the  House  to  a  matter  whah  |
 consider  to  be  extremely  serious,  and  that
 43  the  reported  appomtment  of  Vice  Adnit
 ralB  A  Samson,  who  has  receotly  reured,
 tothe  Directors  Board  of  Philips  {ndia,
 Lamited  Sir,  as  you  know,  no  retired
 Government  Official  can  take  up  employ-
 ment  in  the  private  sector  comerms  nowa-
 days  without  getting  express  approval  of  the
 Government  So,  EF  assume  that  Govern-
 ment  have  given  him  approval

 The  point  arismg  out  of  this  is  that  he  was
 a  very  highly-placed  defence  offical  He
 was  the  Managing  Director  of  the  Maza-  «
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 gaon  Dockyard  where  we  were  manufactur-
 ing  Leandar  class  frigates  for  the  Indian
 Navy  I  have  nothing  personal  against
 him  He  is  supposed  to  be  a  very  capable
 and  efficient  officer  But  the  point  of  prin-
 uple  which  arises  cn  this  Mazagaon  Dock-
 yard  has  purchased  several  crores  worth
 of  electrical  and  electronic  equipment  for
 the  Leandar  frigate  from  this  company
 Philips  India  Limited,  and  Philips  of  Holland
 and  the  parent  company  Is  it  ethical
 is  tt  proper  that  a  highly-placed  defence
 ofhcial,  who  till  his  retarement  was  the  pur-
 chaser  of  this  material,  purchaser  of  this
 equipment  from  that  very  company,  is  now
 allowed,  after  his  retirement  to  join  the
 Directors  Board  of  the  suppher  tirm?
 This  Ss  the  question  that  I  wish  to  rate
 Apart  from  the  fact  that  Phihpsis  a  well-
 known  multi-national  corporation  it  has
 got  Imks  with  all  sorts  of  Western  Powers
 and  supplies  them  with  military  equipment
 So,  there  is  also  the  aspect  of  our  secunty
 which  should  be  taken  into  account
 Though  there  is  no  Minister  here  at  the
 moment,  |  wish  this  to  be  conveyed  to  the
 Government  through  you  Ihis  appoint-
 ment  is  due  from  next  month  {  want  to
 know  from  the  Government  on  what
 grounds  they  have  permitted  him  to  become
 the  Industral  Director  ॥  the  Directors
 Board  of  Phslips,  a  multi-national  firm  from
 which  crores  of  rupees  worth  of  material  has
 been  bought  for  the  Mazagaon  Dok,  of
 which  Vice-Admural  Samson  himself  was  the
 Managing  Dire.tor  Is  tt  proper  that  he
 should  now  join  the  same  firm?  Apart
 from  the  fact  that  being  a  high-placed  defence
 offzial  he  had  access  to  all  sorts  of  informa-
 tion,  secret  security  information,  the  fact
 that  Phibps  is  a  company  which  ts  well
 known  to  be  the  supplier  to  many  NAITO
 and  CENTO  bloc  countries  ts  causing  great
 concern  to  us,

 (it)  Resortep  Srarewenr  sy  Dr
 SHanxarn  Dayar  SHarma  Acc  us-
 wo  Unerep  States  oF  INstiGatinG

 VAISAKHA  25,  895  (SAKA)  Rule  377  46

 Opposition  =  Partirs  OF  LAUNCH-
 ING  CONSPIRACY  AGAINST  GOVERN-
 MFNT,

 SHRI  SHYAMNANDAN  MIS  HRA
 {Begusarai)  Under  Rule  377,  ॥  beg  to
 draw  the  attention  of  the  House  to  the
 Statement  made  by  Di  S  ह  Sharma
 a  Member  of  this  House  and  the  President
 of  the  ruling  party  m  which  he  has  accused
 the  United  States  of  instigating  the  Oppos:
 tion  parties  specially,  the  Tana  Sangh
 the  (  ongress  (Organisation)  and  the  B  K
 D  tolauncha  consptiacy  against  the  Go
 vernmint  to  disrupt  the  internal  security  of
 India  and  to  create  chaos  and  confusion
 by  violent  means  We  have  nothme  to
 say  about  his  accusation  avainst  the  United
 States  But  there  also  we  find  him  coming
 in  conflict  with  the  Ambassador-designate
 to  the  United  States  Shri  ष  हम  Kaul
 who  has  said  that  there  is  no  basic  coniict
 with  the  United  States  and  he  hopes,  all  the
 probl.ms  between  the  two  countries  would
 be  easily  sorted  out  But  here  is  Dr  $  D
 Sharma  who  says  thatthe  United  States  is
 now  trying  fo  take  revenge  because  of  the
 loss  of  tace  it  had  during  the  Indo  Pak  war
 in  1971  We  wantto  know  where  exactly
 the  country  siands  in  relation  tothe  United
 States  Who  represents  India—whether  itis
 Shri  7  N  Kaul  who  represents  the  views
 of  the  Government  of  India  or  s*  9  Di
 S  D  Sharna  who  represents  the  views
 ०  the  Government  of  India®

 All  the  same,  this  ts  highly  irresponsible
 and  objectionable  =  (dntersuptions)

 SHRI.  N  K  SANGHI  (Jalore)  On  a
 point  of  order  Sir  The  hon  Member  7
 taising  a  matter  of  politial  statement  by
 the  leader  of  the  noltical  party  He  Ss  afso
 anolticallesder  The  have  also  been  mak
 ing  similat  statements  outside  =  This
 matter  cannot  be  raised  in  the  Hote
 I  would  like  to  have  your  ruling  on  that

 SHRI  SHYAMNANDAN  MISHRA
 We  have  never  spoken  fike  =  that
 outside  CUnterrupite  ns)


